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weight scales and chute wagons have been
introduced at a number of ports.

In the case of the particular complaint
received from the Government of Punjab
in December 1973, a random test check
at the Bhatinda Railway Station, jointly
done by the officer of the Union Govern:
ment and the officers of the State Govern-
ment revealed that six bags were over-
weighed, swo were of standard weight, one
was  under-weight within the tolerance
limit of 1 to 2 per cent and only one
was under-weight. But the total weight
of these bags was in excess of the standard
weight. A similar test check of 10 bags
in the warehouse of the Punjab State Cor-
poration at Bhatinda revealed an overall
excess weight. However, at one place
(Rampuraphool) excessive under-weight
was observed. But since this material had
been transported by trucks over 40 to 50
kms. after being taken from the Railway
Station, the shortages could have occurred
during the road transit, specially because
no overall shortage was observed during
th- tet check at Bhatinda Railway Sta-
ticn. .

The FCI have been instructed to take
all nccessary sfeps to improve the accu-
racy of the weight standardisation of ferti-
lizer l.gs.
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*321. SHRI J. P, YADAV : Will the
Minister of AGRICULTURE be pleased
to state what are the reasons for not

earmarking funds for the development of
alluvial land in the Fifth Five Year Plan?]
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F{THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI

B. P. MAURYA) Development  of
land is a State subject. It may, however,
be mentioned that a number of prog-

rammes are proposed to be taken up in
the Fifth Plan for development of land
in the country. Apart from the soil and
water conservation measures in agricul-
tural landg for maintaining the productivity
and fertility, reclamation of saline, alka-
line and water-logged lands and protec-
tion of table lands, an intergrated agrl-
cultural development programme is pro-
posed to be taken up in 50 selected major
and medium irrication commands all over
the country where land-levelling and shap-
mg would constitute an important compo-
nent of this programme. Under this prog-
ramme, the Govt. of India have agreed
not only to meet the cost of surveys, efc.
on matching basis but also to provide sub-
sides to small and marginal farmers, as
well as extend loans to the State Govt,
on 100 per cent basis for such of the far-
mers as are otherwise ineligible to  get
loans from Land Development Banks/
Commercial Banks.]

11 1 English translation.



